
TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY
(PART­I, SECTION­I)

GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY

DEPARTMENT OF COMMERCE
DIRECTORATE GENERAL OF FOREIGN TRADE

 
PUBLIC NOTICE NO.    116(RE­2007)/2004­2009
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            In exercise of powers conferred under Paragraph 2.4 of the Foreign Trade Policy 2004­2009, the Director General of Foreign Trade hereby makes the
following amendments in Handbook of Procedures, Vol. I (RE2007):
 
After VKGUY Product Code No. 10.27, contained in Table 10 of Appendix 37A, the following is added as under:

 

Sl.
No.

VKGUY
Product
Code

Items

Date of export
from which

benefits will be
admissible

28 10.28

Cashew covered under ITC HS codes

         i.            ‘080132’,

       ii.            ‘080132’,

      iii.            ‘20081910’.

1.4.2007

 
This issues in Public interest.

 
 

Sd/­
(R.S. Gujral)

Director General of Foreign Trade and
Ex­Officio Additional Secretary to the Government of India

 
(Issued from F.No.01/94/180/501/AM07/PC­I)




